
57 'flril/ell Al1slI't'rs VAISAKHA 4, 1891 (SAKA) JJJ'riflc'll Al1.fH'CI'S 

Sugar Quota For Hotels 

"1311. SHRI K.M.KOUSHIK: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) what was the hasis on which the 
p r~  running hotels were given quota of 
sugar when sugar was fully controlled; 

(b) the reasons for stopping such 
quotas; 

"c) whether Government propose 10 con-
sider giving them sugar in some proporl ion 
out of Ihe controlled quantity; and 

\ d) if nol, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO-OPERATlON (SHRI ANNASAHIB 
SHINDE): (a) Tbe Government of India 
only alloted monthly quot as to tbe State 
Governments. This distribution amongst 
domestic consumers, hoteliers, bulk con-
sumers etc. Was done by tbe State 
Government. 

(b) Due to adoption of policy of partial 
decontrol and consequent dcCrease in availa-
bility of levy sugar, allotment of sugar to 
hotels and other bulk consumers was dis-
continued. 

(e) and (d). Tbe persent availability of 
levy stocks does not permit allotment of 
levy sugar to bote!s. 

CbeatlD& of Super Bazar, New DeIIIi 

*1312. SHRI D.N. PATODIA : Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) whetber it is a fact that tbe Super 
Bazar, New Delhi was recently cheated by 
an imposter to the tune of Rs. 8,000; 

(b) if so, wbat is the limit upto whicb 
goods on credit can be supplied by the 
Manaller of the Super Bazar; and , . 

tc) whether these provisions were foll-
owed while issuing goods on credit by the 
officials of the Super Bazar and if not, the 
steps taken by Government to ensure a 
betler implementation of these provisions or 
to modify them to meet such exigencies in 
future ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE 
COMMUNITY DEVELOPMENT AND CO: 
OPERATION (SHRI M. S. GURUPADA-
SWAMY):(a) Yes, Sir; the imposter has been 
arrested by the Police and a case under 
Sections 419/420 I.P,C, has teen registered 
against him. 

(b l The General Manager, Co-operative 
Store Ltd. (Super Bazar), New Delbi is 
autborised to supply goods on credit to' all 
tbe recognised co-operatives, Government 
aided institutions and Government Depart-
ments. 

(c) No credit was allowed to tbis person; 
he made payments through cheques which 
were returned by the bank for want of fund. 
The management of Co-operative Store Ltd. 
have taken steps to regulate acceptance of 
cheques and pre,'ent recurrance of such 

t~  in tbe future. 

FInancial Assistance To ReI...., 

*1313. SHRI MUHAMMAD SHERIFF: 
Will the Minister of LABOUR AND REHA-
B1L1TA TION be pleased to state: 

(al whether a revised pattern of finan-
cial assistance for rehabilitation of refugees 
particularly from Ceylon bas since been 
finalised; and 

(b) if so, the broad outlines of the 
same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR EMPLOYMENT 
AND REHAHILITATION (SHRI 
BHAGWAT IRA AZAD) : (a) No, Sir. 

(b) Does not arise. 




